
GREATER HYDERABAD CIPAL CORPORATION

Office of the
Additional Commissioner (Health),

GHMC
CIRC ULAR

No.1067/AC(HyGHM C tzIzlh B Dated: 08.06.2020

Sub:- Esst - AC (Health) - GHMC - CovID-I9 - Instructions of Do's and Dont's -
Circular instructions - Issued - Reg.

Ref:- Guidelines of Do's and Dont's issued by Health & Family Welfare Department,
Govt. of Telangana.
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Keeping in view the spreading of COVID-19, the Ministry of Health & Family Welfare

department, Government of Telangana vide reference cited, has issued some Dos and Dont's to

be followed by the staff of all the Government departments.

Hence, all the Heads of the Departments and the Staff working under their control are

hereby instructed to follow the guidelines issued by the Ministry of Health & Family Welfare

department, Government of Telangana.

*THIS MAY BE TREATED AS MOST URGENT"
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To

Commissioner,

^ GHMCev
1. All the Additional Commissioners of GHMC.
2. All the Zonal Commissioners of GHMC.
3. All the Deputy Commissioners of GHMC.
4. All the Heads of the Departments of GHMC.
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